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[Name of the 880&% debtor ' Date of commencement of _Ec_o_mzm: B IList of stakeholders ason |
KELVIN RECRUITERS PRIVATE LIMITED 02.11.2020 | 25.07.2023 | | |
List of secured financial creditors
? 7 % _ 7 4 ‘ (Amount in Rs)
Details of claim Details of claim admitted Hm
Whether mﬂ Amount of
security Amount |% share af any Amou |[Amount
Amount interest covered |intotal |.,n| mutual | ntof |of claim
Amount of covered by |relinquish |Details of by amount | tjn | dues, that| claim | under
Name of |Date of Amount |[claim Nature |security ed? Security guarante |of claims |gen| maybe |reject|verificat| Remarks, if
SI No| Creditor |receipt claimed |admitted |of claim |interest (Yes/No) |Interest e admitted | t set off ed ion any
The debt of
M/s the applicant
KOTAK The financial financial
MAHINDR creditor has creditor M/s
A PRIME a security Volkswagen
LIMITED |23.01.2021 interest in Finance Pvt
(assignee [claimed Audi Q3 Ltd is
of M/s recevied Vehicle assgined to
Volkswage |from YES financed by M/s Kotak
n Finance |Volkswage (Deemed |it bearing Mahindra
Private n Finance Relinquis |Regn No Prime
1{Limited) |Pvt Ltd 3431005| 3431005(Secured 3431005/hment) |DL1CV6185 0| 100.00%| O 0 0 O|Limited.
For Kelvi
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